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Pending Acceptance

Show 10 :| entries Search;

#  oFlling No. Type Case Detalls Submitied On

1 EC-KABIFF- New Case RAVINDRA MADHAVA Vs, RAHUL KUMAR 02105/2020
{y012.2020 00.30.33 PM
EFILING TEST,
BALLARI,
KARNATAKA

2 EC-KABIFF- New Case RAMAKRISHNA Vs. RENUKESH 02/05/2020
00011-2020 08.54.42 PM
EFILING TEST,

BALLARI
KARNATAKA

3 ECHABIFF- New Case PRAGATHI KRISHNA GRAMINA BANK Vs, ABC 021052020
00010-2020 08.14.43 PM
EFILING TEST.

BALLARI
KARNATAKA

Showing 1 to 3 of 3 entries
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eFiling Acknowledgement

EFILING TEST, BALLARI, KARNATAKA

Acknowledgement
e-Filing No :  EC-KABFF-00012-2020 e-Filed Date/Time :  02-05-2020 09:30:33 PM
Petiioner :  RAVINDRA MADHAVA
Raspondent :  RAHUL KUMAR
1A(s) HE
Advocate :  Guru Prasad (KAR/1000/2019) Matter Nature 1 Ordinary
Efiling Admin . IVADDL DISTRICT AND

SESSIONS JUDGE BALLARI

COMMERCIAL COURT

Payment Details -

Generated Date: 02-05-2020
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& eFiling Acknowledgement =2 Expand All =

eFiling Details —
e-Filed for :  Efiling Test. Ballan_kamataka
aduirais Al Opening efiling_ECKABIFFO00122020.docx
Case Type : comExX.(cd You have chosen to open:
CASES) efiling_ECKABIFFO0O0122020.docx
Marter NMature - Orginary which is: Microsoft word Document (1.7 KB)

From: https://fefiling.ecourkts.gowv.in

What should FireFox do with this File?
e-Filed By - CURL PERAS Pra
© open with | Libreoffice writer {defaulk) -~

 Sawe File
Compilainant / Pattioner Do this automatically for files like this from now on.

Accused | Respondent

Extra Information Cancel (=13
A ——

bk

Extra Party
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R TSt e UTe fIaRuT Seust 7 Heargge 9 Ut RareuH T g R

Ravindra Madhava W/o RAMAKRISHNA, Aged about 45 years,
Resident of Madhay Transport, Ballari, Bellary, Ballar, Kamatakal, India

----Petitioners

Versus
Rahul Kumar W/o SOMASHEKAR
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